ab.

FOR
INVITATION FOR EXPRESSION OF INTEREST FOR
SHREE RUDRA SHAKTI INDUSTRIES PRIVATE LIMITED OPERATING IN

DYEING AND OTHER JOBEWORKS OF TEXTILES AT HYDERABAD

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board
of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

. |Name of the corporate debtor along

with PAN/ CIN/ LLP No.

SHREE RUDRA SHAKTI INDUSTRIES
PRIVATE LIMITED

PAN: AABCM3T3TC

CIN: 1 7100TG1993PTCO16235

Address of the registered office

19-2-2111C, RAMNASPURA NEAR Z00 PARK
Hyderabad, HYDERABAD, Telangana, India
00064

3. | URL of website Mot Available
4. | Details of place where majority of fixed  |Hyderabad
assels are located
5. | Installed capacity of main productsiservices |Unitis closed.
&. | Quantity and value of main products/ Activity stopped long back.

services sold in the last financial year

==

Mumber of employees! workmen

Company does not have any employee on
Pay roll as per records available with RP.

Further details including fast available financial
staternents (with schedules) of two years, lists
of creditors are available at URL:

Can be sought by sending request to Resolutior
Professional:
shreerudrashaktiindustries@gmail.com

Eligibality for resohution applicants under
section 232)(h) of the Code is available at URL:

Can be sought by sending requestto
Resolution Professional:
Shreerudrashaktiindustries@gmail.com

-|_ul

Last date for receipt of expression of interest

25.08.2024

11

Date of issue of provisional list of
prospective resolution applicants

04.09.2024

12.

Last date for submission of objections to
provisional list

09.08.2024

13.

Date of issue of final list of prospective
resolution applicants

19.09.2024

14.

Date of issue of information memorandum,
evaluation matrix and request for resolution
plans to prospective resolution applicants

24002024

15

Last date for submission of resolution plans

24.10.2024

16

Process emad id 1o submit Expression of Interest

E-Mail: shreerudrashaktiindustries@gmail.com

Date: Hyderabad

Dantu Indu Sekhar

Reg No: [BEIIPA-OD3IPA-ICAI-N-00233/2018-2020/1 2773

Place: 10.08.2024

For Shree Rudra Shakti Industries Private Limited
Address: Flat No. 104, Kavur Supreme Enclave,

Kavuri Hills, Madhapur, Hyderabad-500033
AFA Valid till 29/10/2024
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PM to visit Wayanad,
chair review meeting
I

New Delhi: Prime Minister
MNarendra Maodi will visit the
landslides-hit Wayanad on
Saturday to review the relief
and rehabilitation efforts and
interact with survivors.
Officials said Modi will reach
Kannur around 11 am and then
undertake an aerial survey of
the landslides-affected area.
Teams involved in the rescue
operation will brief him about
the evacuation efforts. He will
visit the relief camps and
hospitals to meet the survivors.
Modi will then chair a review
meeting where he will be
briefed about the ongoing
relief efforts. en

NBCC wins ¥15,000-cr deal
for Srinagar township
I

New Delhi: State-owned firm
NBCC has bagged a big-ticket
¥15,000 crore contract from
the Jammu & Kashmir
government to develop a
406-acre satellite township
project in Srinagar. The nature
of the work is the development
of a satellite township spread
over 406-acre at Rakh-e-Gund
Akshah, Bemina, Srinagar in
Jammu & Kashmir. e

‘Ouraimis

Our Bureau
Hyderabad

Telangana Chiet Minister
Revanth Reddy said his
government aims to make
the State a $1l-trillion
(about X80 lakh crore) eco-
nomy over the next one
decade.

Addressing a gathering of
IT Serve Alliance at Dallas,
he made a strong pitch to
the members to actively
consider investments in
Hyderabad.

“We have built Hydera-
bad, Secunderabad and Cy-
berabad over the last few

Manish Sisodia walks out of
Tihar jail after 17 months

CALL FOR FAIRNESS. Long incarceration without trial deprwed him of speedy justice: SC

Press Trust of India
New Delhi

Senior AAP leader Manish
Sisodia walked out of Tihar
jail after 17 months behind
bars on Friday and said he
got bail due to the power of
the Constitution and demo-
cracy and this same power
will ensure the release of
Delhi Chief Minister Arvind
Kejriwal.

Earlier in the day, the Su-
preme Court gave the former
Deputy Chief Minister bail in
corruption and money laun-
dering cases linked to the
Delhi excise policy “scam”
case and said his long incar-
ceration without trial had
deprived him of the right to
speedy justice.

Kejriwal, who is the na-
tional convenor of the AAF,
is also in Tihar jail in the
same case.

SPEEDY TRIAL

Sisodia greeted the party
workers and leaders, who
showered rose petals on him
as he walked out of the jail.

VR

The court granted him balil,
noting that he has been in
custody for 17 months.

The Supreme Court on
Friday sharply rebuked the
courts below saying his long
incarceration without trial
had deprived him of the right
to speedy justice.

Observing that “bail 1is
rule and jail is exception”,
the top court said it is high
time trial courts and high
courts recognised this prin-
ciple. “As observed time and

yr
WARM WELCDME. AAP leader Manish Sisodia waving to

supporters after being released from Tihar jail in New Delhi
on Friday SHIY KUMAR PUSHPAKAR

again, prolonged incarcera-
tion before being pro-
nounced guilty of an offence
should not be permitted to
become punishment without
trial,” a Bench of Justices BR
Gaval and KV Viswanathan
said, while describing Sisodia
as a man with “deep roots in
society”.

The top court granted him
bail in the separate corrup-
tion and money laundering
cases linked to the alleged
Delhi excise policy scam.

Hours later, a Delhi court is-
sued an order for Sisodia’s
release after accepting the
bail bonds and surety bonds
submitted by his advocates.

The former Deputy Chief
Minister of Delhi was arres-
ted by the Central Bureau of
Investigation on February
26, 2023 over purported ir-
regularities in the formula-
tion and implementation of
the now-scrapped Delhi ex-
cise policy 2021-22.

The Enforcement Direct-
orate (ED) arrested him on
March 9, 2023.

He resigned from the
Delhi Cabinet on February
28 last year.

LEADERS REACTIONS
Soon after the apex court’s
verdict, senior Aam Aadmi
Party (AAP) leader and Delhi
Education Minister Atishi
said on X “Satyamev Jayate”
(truth alone triumphs).

In a post on X in Hindji,
AAP MP Raghav Chadha
said, “The whole country is
happy today as Manish Siso-
dia, the hero of Delhi educa-

tion revolution, got bail.”

news bl .11

Both Houses adpurned sine die

Our Bureau
MNew Delhi

With completion of listed
business for the session,
both Houses of Parliament
adjourned sine die, ahead of
the planned end. Lok Sabha
Speaker Om Birla said that
the lower house had
achieved productivity of 136
per cent.

Initially, the session was
toend on August 12.

The session saw the Par-
liament completing the pro-
cedure for full Union Budget
and introduction of the Wagqf
Bill which was referred to
Joint Parliamentary Com-
mittee.

This is also the first time
after 10 years any Billis being
sent to JPC. “15 sittings of
Lok Sabha were held during
the session which lasted for
around 115 hours,” said
Birla.

BILLS INTRODUCED
The general discussion on
the Union Budget 2024-25
was a significant focus, enga-
ging 181 members in a de-
bate that spanned 27 hours
and 19 minutes.

Throughout the session,
the Lower House addressed
various matters of public im-

portance, with 400 issues

to make Telangana a $1-trillion economy in a decade’

il.

Telangana CM Revanth Reddy

decades. Now, let us all join
to build a world-class
fourth city, the Future City.
When you invest in Hy-
derabad now, vyou are
clearly investing into the

future,” he said. The Chief
Minister met Shantanu
Narayen, CEO of Adobe
Systems at Palo Alto on Fri-
day. “As a key influencer in
the Valley, Narayen was
highly receptive and pro-
actively agreed to support
our vision for Hyderabad
4.0, the Future City, the
Young India Skill Univer-
sity and the AI City,” a
CMO statement said on
Friday.

AMGEN CENTRE

Amgen, a Nasdag-listed bi-
otech company, has an-
nounced plans to open a
technology and innovation

centre in Hyderabad. The
centre will accelerate the
company’s digital capabilit-
les across its centres to fur-
ther advance its pipeline of
medicines.

Amgen India will be loc-
ated in the IT hub of
Madhapur. The six-floor fa-
cility, which can accom-
modate 3,000 employees,
will be operational in the
fourth quarter of this calen-
dar year. “They decided to
locate the centre in Hy-
derabad for its talent across
medicine, life sciences and
data sciences and the rap-
idly advancing field of arti-
ficial intelligence (AI),” a

statement from the CMO
said here on Friday.

“At a time when a quickly
ageing global population
needs more innovation, the
convergence of biotechno-
logy and technology is en-
abling Amgen to work with
greater speed, confidence
and efficiency — a mile-
stone for which we have
been preparing for over a
decade,” David M Reese,
Executive Vice-President
and Chief Technology Of-
ficer at Amgen, said.

FUTURE STATE
Meanwhile, Revanth Reddy
announced that the State

would have a tagline ‘The
Future State’. Addressing
the CEOs of Tech Unicorns
at an Al  business
roundtable hosted by the
Indian Consulate General
at Palo Alto on Thursday,
he said the State deserved
such a tagline considering
the potential for growth.

Citing the examples of
some US cities and States,
he said a tagline would help
promote brand Telangana.
Sridhar Babu appealed to
the CEOs to explore invest-
ment opportunities in the
city, which has emerged as
a major IT destination in
India.

Smartphone snapshots: A new tool to measure malnutrition in children

The mobile application can accurately determine the child’s height and weight by taking photos

K V Kurmanath
Hyderabad

A simple smartphone, armed
with an intelligent applica-
tion, is transforming the way
we measure children’s growth
and assess their nutritional
health.

This innovative approach,
developed by the Raj Reddy
Center for Technology and
Society (RCTS) at the Inter-
national Institute of Informa-
tion Technology (IIIT-Hy-
derabad), wuses computer
vision to analyse images cap-
tured by a smartphone cam-
era. The app can accurately
determine the child’s height
and weight by taking two pho-
tos —one of the child standing

JPC on Waqft Bill to give
Its report in next session

——
Our Bureau
New Delhi

The 31 members of the Joint Par-
liamentary Committee will sub-
mit its report on the Waqf Bill by
the next session of Parliament,
the government said on Friday.
The committee will have 21
members from the Lok Sabha

and 10 from the Rajya Sabha.
Minority  Affairs

and an attack on
Constitution.
MEMBERS NOMINATED

Minister
Kiren Rijiju introduced the Bill
in the Lok Sabha on Thursday.
Soon after that, it was referred to
a JPC. The introduction also saw
heated debate, with the govern-
ment asserting that the pro-
posed law did not intend to in-
terfere with the functioning of
mosques and the Opposition
calling it targeting of Muslims
the

IH SHARP FOCUS. The app empnwers healthcare workers
to identify at-risk children early and to provide support

against a wall with a height
chart and another of the
weighing scale readout.

These measurements are
then compared against stand-
ard growth charts to identify
signs of malnutrition, such as

Jaiswal,

BJP), Gaurav Gogoi,

Dilip Saikia, Abhikit
Gangopadhyay, DK Aruna (all
Imran

stunting (low height for age)
or wasting (low weight for
height). The app even sends
mobile alerts to parents and
local health officials, enabling
timely intervention and care.
The tool has been de-

Godrej Properties
emerges highest bidder
for prime land parcels

Masood and Mohd Jawed (all

Congress), Maulana Mohibullah
(SP), Kalyan Banerjee (TMC), A
Raja (DMK), Lavu Sri Krishna
Dileshwar
Kamait (JDU), Arvind Sawant
(Shiv Sena-UBT), Balya Mama
Suresh Gopinath Mhatre (NCP-
Sharad Pawar), Naresh Mhaske
(Shiv Sena), Arun Bharti (Lok
Janshakti Party-Ram Vilas) and
Asaduddin Owaisi (AIMIM).
The 10 Rajya Sabha MPs
named on the JPC are Brij Lal,
Medha Vishram Kulkarni, Gulam
Radha Mohan Das
Agrawal (All from BJP), Syed
Naseer Hussain (INC), Mo-
hammed Nadimul Haq (TMC),
V Vijayasai Reddy (YSRCP), M.
Mohamed Abdulla (DMK), San-
jay Singh (AAP) and Dhar-
masthala Veerendra Heggade

Devarayalu (TDP),

Ali, Dr.

(Nominated).

5L RELEVANT PARTICULARS
1 ! - 1 1. |Name of the corporate debtor along | SHREE RUDRA SHAKTI INDUSTRIES
in Greater Nﬂlda with PAN/ CIN/ LLP No. PRIVATE LIMITED
— PAN: AABCM3T3TC
CIN: N TA0TG1993PTC016235
Our Bureau .
: 2. | Address of the reqistered office 19-2-211/C, RAMNASPLURA NEAR Z00 PARK,
Mumbai Hyderabad, HYDERABAD, Telangana, India,
500064
Godrej Properties has emerged as 3. | URL of website Not Available
the highest bidder for two land 4. | Details of place where majarity of fixed  |Hyderabad

housing plots.

parcels with a total combined bid
value of 842 crore in an e-auction
conducted by the Greater Noida 6.
Industrial Development Authority
(GNIDA) for residential group

GNIDA will issue the allotment
letters after following the due pro-
cess, Godre] Properties said in a

Together, they will offer a devel-
opment potential of 3.75 million sq 14.
feet and an estimated revenue po-
tential of over 5,000 crore, com-
prising premium residential apart-
ments of varied configurations.

It said that with its infrastruc-

On Friday, the Lok Sabha adop-
ted a motion naming its mem-
bers on the committee. The
members include Jagdambika
Pal, Nishikant Dubey, Tejasvi
Surya, Aparajita Sarangi, Sanjay

CM
K

The government is yet to
name the chairperson. “The
committee will submit its report
to the Lok Sabha by the last day
of the first week of the next ses-
sion,” the motion approved said.

good
Airport.

connectivity

ture, wide roads and proximity to
Delhi and Noida, Greater Noida of-
fers a high-quality lifestyle and
to Jewar

veloped for i-Saksham, an
NGO located in Bihar, to sup-
port its community engage-
ment programme that trains
high school-educated women
in leadership and gender
issues.

EASING WORKLOAD
These women, known as ‘edu-
leaders,’ play a crucial role in
mobilising out-of-school chil-
dren and providing social,
emotional and life skills train-
ing to children in schools and
anganwadi.

Arjun Rajasekar, an applied
researcher with RCTS, felt
that an automated data entry
process significantly reduces
the subjectivity element,

while easing the workload on
the workers. It also equips
them with an auditing fea-
ture, making it much more
easier for them. The beauty of
this solution lies in its simpli-
city and accessibility. It elim-
inates the need for specialised
equipment or extensive train-
ing, making it ideal for use in
resource-limited settings like
rural anganwadi centres.

GAME CHANGER

Moreover, by automating the
data collection process, it re-
duces human error and im-
proves the overall quality of
data. This smartphone-based
solution is not justa technolo-
gical marvel; it’s a potential

game changer in the fight
against child malnutrition. By
providing a quick, accurate
and non-invasive method for
growth assessment, it em-
powers healthcare workers to
identify at-risk children early
and provide them with the ne-
cessary support.

The idea is to address the
current problems that con-
front the workers — the chal-
lenges in manually measuring
growth parameters. This will
be accomplished with min-
imal to no additional hard-
ware requirement other than
a smartphone.

The project, backed by cor-
porate funding, is currently in
its pilot phase.

-t

BEREAK FROM BUSINESS. Prime Minister Narendra Modi
with Lok Sabha Speaker Om Birla, Union Ministers Rajnath Singh,

Amit Shah and Kiren Rijiju
meeting on on Friday en

raised and 86 starred ques-
tions answered, he said. 12
Government Bills were in-
troduced and 4 Bills were
passed, during the session.
Also, 25 Statements were
made under Direction 73A
and a total number of 30
Statements including two
Statements given by the
Minister of Parliamentary
Affairs in connection with
parliamentary business and
three suo moto Statements
by Ministers were given. As
many as 1,345 papers were
laid.

The Speaker informed
that on July 22, a discussion
on India’s preparedness for
upcoming Olympic Games

, LoP Rahul Gandhi and others during a

was held under Rule 193.
Similarly, on 31 July, 2024, a
calling attention motion was
discussed under Rule 197 re-
garding loss of lives and
property due to landslides
and floods in various parts of
the country.

With regard to private
members’  business, 65
private members Bills were
introduced during the ses-
sion.

Private members’ resolu-
tion moved by Shafi Param-
bil, MP, regarding appropri-
ate measure to regulate
airfare in the country was
discussed in the House on 26
July. However, the discus-
sion remained inconclusive.

SC refuses to postpone
NEET-PG 2024

EE—
Krishnadas Rajagopal
New Delhi

The Supreme Court on Friday
refused toreschedule the post-
graduate National Eligibility-
cum-Entrance Test (NEET-
PG) 2024 scheduled for Au-
gust 11. A three-judge Bench
headed by Chief Justice of In-
dia DY Chandrachud pointed
out that two lakh aspirants
were expected toappear in the
exam.

“More than two lakh stu-
dents and close to four lakh
parents will weep over the
weekend if we even touch this
matter.. Nowadays people
just come to postpone this
exam or the other,” Chief

Justice Chandrachud
remarked.
‘CAREERS AT RISK’

Noting that there were only
five petitioners in the Su-
preme Court, the CJI said,
“We cannot put the careers of
so many candidates at risk just
because of these petitioners”.

Appearing for the petitioners,

senior advocate Sanjay Hegde
submitted that the contro-
versy over paper leaks and al-
location of exam centresin the
undergraduate NEET 2024
exam had had an impact on
NEET-PG 2024.

“What happened in NEET
UG has affected the NEET PG.
Exam centres were cut down
from 1,200 to 500,” Hegde
said. The petitioners had
sought postponement of the
NEET-PG exam claiming that
candidates were allocated cit-
ies inconvenient for them to

reach. The CIJI, at this point,
wondered who was really be-
hind petitions seeking res-
chedulement of exams. “We
don’t know who is behind
these petitions, We are not
talking about vour clients...
but a larger number of centres
always serves the purpose of
those who want to cheat the
system,” the Chief Justice
remarked.

Noting that the court was
not in favour of rescheduling
the exam, Hegde said the
Bench should at least inter-
vene withadirection to the au-
thorities to hold one exam per
day.

But the court did not budge.
The CJIsaid, “Itisnotaperfect
world and we are notacademic
experts. Three of us cannot be
expected to sit down and de-
vise a new policy better than
the existing one”. The NEET-
PG exam was initially sup-
posed to be held on June 23. It
was postponed by the Union
Health Ministry as a “precau-
tionary measure” in the wake
of alleged irregularities in cer-
tain competitive exams.

TO ADVERTISE
PLEASE CONTACT

Hyderabad : 040 - 27155005
Visakhapatnam : 0891 - 2536159
Vijayawada : 0866 - 2553033
Tirupati : 0877 - 2255577

thehindubusinessline.

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
SHREE RUDRA SHAKTI INDUSTRIES PRIVATE LIMITED OPERATING IN

DYEING AND OTHER JOBWORKS OF TEXTILES AT HYDERABAD

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board
of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
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APPENDIX IV-A [Refer proviso to rule 8(6)] of THE SECURITY INTERST (ENFORCEMENT) R

Zonal Office Stressed Assets Recovery Branch: #3-5-822/5,
mnfm First Floor, Hyderguda Main Road, Hyderaguda, Hyderabad-500029.
Phone No. 040-23421645, Email: armhyd@bankofbaroda.co.in

ULES, 2002

SALE NOTICE FOR SALE OF INMOVABLE PROPERTIES AND PLANT AND MACHINERY

assels are located

5. | Installed capacity of main products/services |Unit is closed.

Cluantity and value of main products/
sarvices sold in the last financial year

Activity stopped long back.

7. | Number of employees! workmen

Company does not have any employee on
Pay roll as per records available with BP.

8. | Further details including last available financial
staterments (with schedules) of two years, lists | Professional:
of creditors are available at URL:

Can be sought by sending request to Resolution

shreerudrashaktiindustries@gmail.com

9. | Eligibdlity for resolution applicants under
section 25(2)(h) of the Code is available at URL;

Can be sought by sending request o
Resolution Professional;

resolution applicants

statement. The land parcels, Shreerudrashaktiindustries@gmail.com
spread over 9.5 acres in Sector 10. | Last date for receipt of expression of Inferest| 25.08.2024
Sigma—III and 8 acres in Sector 11.| Date of issue of provisional list of 04.00.2024
12, are strategically located in one prospective resolution applicants
of the most prime locations in 12, | Last date for submission of objections to | 09.09.2024
Greater Noid provisional list
sl 13.| Date of issue of final list of prospective | 19.09.2024

E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of
Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule 8(6) of the
Security Interest (Enforcement) Rules, 2002,
Nofice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the below
described immovable propertyfies mortgaged/charged to the Secured Creditor, the constructive/physical
possession has been taken on 28,12.2023 by the Authorised Officer of Bank of Baroda, ZOSARB, Hyderabad
#3-5-822/5, First Floor, Hyderguda, Main Road, Hyderguda, Hyderabad-500 029 (Secured Creditor), will be
sold on "As is where is", "As is what is", and "Whatever there is" for: (1) Bank of Baroda: Recovery of Rs.
13,05,73,351.41 Ps. (Rupees Thirteen Crores, Five Lakhs, Seventy Three Thousand, Three Hundred Fifty
One and Forty One Paisa Only) plus unapplied interest from 31.05.2022 and other charges till the date of
realization, which was issued by Authorised Officer of Bank of Baroda, Vijayawada Main Branch-(Secured
Creditor) as per the Demand Notice dated 01.07.2022 (2) Punjab Mational Bank: Recovery of
Rs.8,49,74,357.40 Ps (Rupees Eight Crores, Forty Nine Lakhs, Seventy Four Thousands, Three Hundred
and Fifty Seven and Forty Paisa only) plus further interest and other charges till the date of realisation (#Bank
will consider the recoveries made | credits received after marking NPA), to the Borrower Mis. Mithra Coaches
PvtLtd., Reg Office at: D.NC.4/15, Besides AP Seeds Corporation, N.H.5, Prasadampadu, Vijayawada, Andhra
Pradesh-521108. Also At: R.5 No.192(78, D.No:7-76, Metlaplli Road, Veerapaneni Gudem Village & Panchyati,
Gannavaram Mandalam, Krishna District, Andhra Pradesh-521286 and Guarantors: VIZ. 1) Mr. Maganti
Subramanyam (Guarantor), D.H.No.40-15-8/2, Brindavan Colony, Labbipet, Vijayawada. Andhra Pradesh-
520010, 2) Mr. Manganti Madhusudana Sarma (Director/Guarantor)), 6 4 4 1st Lane Behind Siddhartha Arts
College, Siddhartha Nagar, Vijayawada, Andhra Pradesh-520010, Also at: D.H.No.40-15-8/2, Brindavan
Colony, Labbipet, Vijayawada, Andhra Pradesh-520010, 3) Mr. Maganti Chandramouli (Director/ Guarantor}),
D.H.No.40-15-8/2, Brindavan Colony, Labbipet, Vijayawada, Andhra Pradesh-520010, 4) Mr. Maganti Venkata
Srinivas (Guarantor), D.H.No.40-15-8/2, Brindavan Colony, Labbipet, Vijayawada, Andhra Pradesh-520010, 5)
Mr. Nethi Seshadri Sekhar (Director/Guarantor), H.No: 3-4-1013/29, Rajendra Colony, Nr Kachiguda JR
College, Barkatpura, Kachiguda, Hyderabad-500027, 6) Mr. Maganti Vengopal (Guarantor), D.H.No.40-15-
8/2, Brindavan Colony, Labbipet, Vijayawada, Andhra Pradesh-520010, T) M/s. Mithra Engineering Company
(Corporate Guarantor), #357, Gudavallivan Street, Governorpeta, Vijaywada, Andhra Pradesh-520002, The
Reserve Price will be:-

5.No| Schedule of Property Number |Reserve Price (Rs. in Lakhs)

Earnest Money Deposit (EMD) (Rs. in Lakhs)

Date of issue of information memorandum,| 24 09,2024
evaluation matrix and request for resolution
plans to prospective resolution applicants

4 Details as per below
Schedule of the Property

1152.00

116.00

15.| Last date for submission of resclution plans | 24.10.2024

16. | Process email id to submit Expression of Interest

E-Mail: shreerudrashaktiindustries{@gmail.com

Date: Hyderabad

Place: 10.08.2024

Reg Mo: IBBIIPA-DD3NPA-ICAI-N-00233/2019-2020M 2773
For Shree Rudra Shakti Industries Private Limited

Address: Flat No. 104, Kavun Supreme Enclave,
Kavuri Hills, Madhapur, Hyderabad-500033

Dantu Indu Sekhar

SCHEDULE OF THE PROPERTY

All that piece and parcel of the factory land admeasuring Ac.15.00 Cents, out of Ac 30.00 Cents and Factory Shed
along with the Plant and Machinery in the Faciory premises of M/s Mithra Coaches Pvt. Ltd., situated at R.S.No:
192/7B, Veerapanenigudem Village and Panchayat Area, Gannavaram Mandal, Krishna District. Andhra Pradesh

and bounded By: North: Factory, South: Open Land & Mosque, East: Hill and Factory, West: Metlapalli Road.
Together with all buildings and structures standing thereon and the plant and machinery.

For detailed terms and conditions of the sale, please refer to the link provided in our website

AFA Valid till 2011002024 | | | (www.bankofbaroda.com)
Date: 09.08.2024 Sd/- Authorized Officer
Place: Hyderabad Bank of Baroda
L ]
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Ph: +9140 774842, Website: www.miritm.ac.in

CORRIGENDUM

Notification for Admission into First Year B.Tech
under 'B' Category seats for Academic Year: 2024-25

Candidates seeking admissions into First Year B.Tech. for the Academic Year 2024-25

(15% Management quota and 15% NRI quota) in the following courses as per AICTE
approval of intake.

Courses |Cvil|CSE| 85 | BE | EcE| e | MECH
intake 30|270] 180 | 180 | 90| 30 | 30
B-Category| 09| 81| 54 | 54 | 27| 09 | 09

Admissions to the following are subjected to the outcome of the Honorable Courts and

clearance from the Gowvt. of Telangana.
Course Adjustment of seats B-Category seats
CSE 380 117

Application form can be downloaded from the collﬂge website
www.miritm.ac.in or obtained in person from the college office. Filled in
application along with relevant certificates and documents shall be
submitted on or before 17-08-2024 between 10:00 AM to 04:00 PM on all
working days in the college office along with the registration fee of Rs.
3000/- (non-refundable) paid either in cash or Demand Draft in favor of
Marri Laxman Reddy Institute of Technology and Management,
Hyderabad. Applications can also be submitted on-line through link
available in www.miritm.ac.in. Tuition fee payable is Rs. 1,00,000/- per
annum. The admission will be made as per the Telangana State
Government Rules and TGCHE guidelines.

Date: 09.08.2024

Sd/- Secretary
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